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18. D an ichapor i

19. Harkpa thar

20. D igha l i-Debera

21. Kharkati

22. Ranga l ipathar

23. Gellapukhur i

24. Dilaji

25. Burhachapor igaon

26. Kachadhara-Nakhandra

2. 1994-95 : Nil

3. 1995-96 : Nil

C onsum er Com plaints and Redressal System

2388. SHRI S.D.N.R. WADIYAR : Will the Minister 
of CIVIL SUPPLIES, CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state :

(a) whether the representat ives of the consumer 
organisations at their meeting with him had stressed 
the need to s trengthen the consum er compla int and 
redressal system especially at the State level; and

(b) if so, the response of the Government thereto?

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
S U P P L IE S ,  C O N S U M E R  A F F A IR S  A N D  P U B L IC  
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV) :
(a) No, Sir.

(b) Does not arise.

Exploration of Granite

2389. SHRI N.S.V. CHITTHAN : Will the Minister of 
MINES be pleased to state :

(a) whether the Union Government have undertaken 
any investigation into the granite wealth in the country;

(b) if so, the details thereof; State-wise; and

(c) the steps taken or proposed to be taken for 
exploration of granite as export product?

THE M IN ISTE R OF STEEL AND MINISTER OF 
MINES (SHRI BIRENDRA PRASAD BAISHYA) ; (a) and
(b). Granite being a minor mineral, the concerned State 
G overnm ents  are respons ib le  for the explo ita tion of 
reserves besides, exploration activity. However, in view 
of the importance assured by this mineral, Geological 
Survey of India (GSI) has take up intensive resource 
survey of about 39,065 Sq.km. area of Granite deposits 
in the States of Andhra Pradesh, Assam, Bihar, Gujarat, 
H a ry a n a ,  K a rn a ta k a ,  K e ra la ,  M a d h y a  P ra d e s h ,  
Maharashtra, Meghalaya, Orissa, Rajasthan, Tamil Nadu, 
Uttar Pradesh and West Bengal since 1994. The detailed 
coverage in different states is as per sta tement  enclosed.

(c) Govt. of India has const ituted a body named 
‘Granite Deve lopment Counc i l ’ which includes members 
f ro m  C e n t ra l  G o v t ,  and  its O r g a n is a t io n s ,  S ta te  
G o v e rn m e n ts ,  In d u s t r y  a s s o c ia t io n s  as p r i v a te  
e n t r e p r e n e u r s  to  a d d re s s  th e  i s s u e s  r e la t in g  to 
deve lopment of Granite industry.

STATEMENT

Geologica l Survey o f India h a s ' ta k e n  up Intensive  
Resource Survey o f Granite in the Country since

1994 as under

Name of State Area covered

1. Andhra Pradesh 12,000

2. Assam 80

3. B ihar 645

4. Gujara t 750

5. H aryana 105

6. Karnataka 3,950

7. Kera la 1,000

8. Madhya Pradesh 1,350

9. M aharash tra . 1,950

10. M egha laya 205

11. Orissa 1,200

12. Rajasthan 11,000

13. Tamil Nadu 2,050

14. Uttar Pradesh 1,700

15. West* Bengal 1,080

Total % 39,065

Sugar S tock

2 3 9 0 . ‘ SHRI SANAT KUMAR M ANDAL ; Will the 
Minister of FOOD be pleased to state ;

(a) whether a huge quantity of sugar exists surplus 
in the country at present;

(b) if so, the est imated quantity thereof;

(c) the quant i ty  of sugar  re leased for f ree sale 
recently, State/Union Terrtory-wise; and

(d) the G ove rn m e n t ’s present th ink ing about the 
export  of this commodity?

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
S U P P L IE S ,  C O N S U M E R  A F F A IR S  A N D  P U B L IC  
D ISTRIBUTION (SHRI DEVENDRA PRASAD YADAV) ;
(a) and (b). The es t im ated  s tock  of sugar  with the 
factories as on 30.6.1996 was 113.20 lakh tonnes.

(c) A Statement giving Statewise release of freesale  
sugar for the month of August, 1996 is enclosed.


